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Shri Vidya Charan Shukla: Yes,
Sir, we do.

Drugs and Antibiotics

+
*307. Shri H. C. Linga Reddy:
Shri P. R. Chakraverti:
Shrimati Savitri Nigam:
Shri Vishwa Nath Pandey:

Will the Minister of Petroleum and
‘Chemicals be pleased to refer to the
reply given to Starred Question No.
644 on the 24th August, 1966 and
state:

(a) the steps taken to acceleraie
the production of drugs and antibio-
tics in the Third Five Year Plan
Period;

(b) whether their prices have
increased after devaluation; and

(c) when the country would become
self-sufficient in the matter of drugs
and antibiotics?

The Deputy Minister in the Minis-
try of Petroleum and Chemicals
(Shri Iqbal Singh): (a) to (c). A
statement is laid on the Table of the
House.

STATEMENT

(a) Based on the trends in con-
sumption, health programmes under-
taken by the Government of India
and developments taking place in the
chemical industry to meet the raw
material requirements, targets for
production have been drawn up for
implementation. Based on these,
indigenous production has been and
is being established in the country.
In addition the production of various
essential drugs including antibiotics
are also being taken up in the Indian
Drugs and Pharmaceuticals Ltd, a
public sector undertaking. The two
units of the company, namely, Anti-
biotics “Project, Rishikesh and Syn-
thetic Drugs project, Hyderabad are
gxpected to go into production by the
end of 19686. All steps are being
taken®to speed up their completion.
In addition to these units, the capa-
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city for production of essential drugs
is being expanded in the Hindustan
Antibiotics Ltd., Pimpri, another pub-
lic sector undertaking.

(b) There does not appear to be
any general increase in the prices
of drugs consequent on devaluation.
Under the Drugs Prices (Display and
Control) Order, 1966, prices of drugs
cannot be increased without the prior
approval of Government.

(c) It is anticipated that when all
the public sector units work in full
production and by the end of the
Fourth Plan, the country would be
more or less self sufficient in most of
the essential drugs.

Shri H. C. Linga Reddy: In the
statement it is mentioned “targets
for production have been drawn up
for implementation.” May I know
the target which has been drawn up
for the Third Plan and whether any
steps are being taken to reduce the
imports and, if so, to what extent?

Shri Igbal Singh: Imports have al-
ready been reduced to a large extent.
From. Rs. 11 crores in 1961-62 it has
now come to Rs. 6 crores. So, inter-
nal production is increasing and im-
ports are being reduced.

Shri H. C. Linga Reddy: May I
know Wwhether the two projects at
Rishikesh and Hyderabad have al-
ready started production? What {s
the amount invested in them and and
what is the reason for the inordinate
delay in their going into production?

Shri Igbal Singh: In the initial
stages there was some delay in the
implementation of these projects.
Now they will start production next
month or in the beginning of January

Shrimati Savitri Nigam: Is the hon.
Minister aware that while some of
the drugs which are very essential
are not available, other imported
drugs are in bulk supply, mof® than
our requirements?  What would be
the position after these three factor-
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ies go into production in 1966? What
percentage of our requirements will
be met by them?

Shri Iqbal Singh: As I have al-
ready mentioned, our total production
of drugs last year was Rs. 150 crores,
compared to which our imports
amounted to only Rs. 6 crores. It
will go down further as our two fac-
tories go into production.

Wt fasama quedw : gt giew F
T S fag T qo & 9 OC TR
A% G7W § ¥ 78 14T 9Ear § fF
wieaad aR-afat ¥ e SR
HUY TarEal 39 § AgT a9 =7 awdr §
aY ¥aT TTFR F18 FTATAT T7 T8 F1
qifgr FEAr FzAY  fasd fF za
Ffrgfzar ¥z 29 o¥efwar qan
Auewarol) v =T Y A oA ?

Y qwA fag - I IaTRAT RIS
s qifei dac &<t § W A
st ggfoma a1 a3 @ fag sas
TF AN ¥ A g qWF WG T
azfaaa 3a9r &Y oY § Afeq madde
a7 THY 2 qang@l & qaTy & fag #f
FTCEAT A FEW FT G L

Shri Kashi Ram Gupta: Our drugs
and anti-biotics industry requires to
be research-based, and research is
possible only in the public sector,
Government institutes and Indian
concerns with foreign collaboration.
May I know whether Government
have formulated a definite policy that
in future foreign collaboration will
be allowed only if they have research-
based Gndustries and not otherwise?
At the same time, have they initiated
large-scale research in this direction
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in the public sector plants and Gov-
ernment institutes?

The Minister of Petroleum and
Chemicals (Shri Alegesan): In the
Hindustan Anti-biotics at Pimpri we
have got a very good research wing.
It has done good work and discovered
several new medicines like Hamyecin,
Antiamoebin, Streptocyline and Aeu-
rofungin. The latter two are very
useful as insecticides. The foreign
companies have been attracted by
these discoveries and they have taken
patents so that they shall be able to
sell them and give us royaltly. So, we
have paid sufficient attention to sce
that proper research is carried out.
There are one or two private institu-
tions also which carry out drug re-
search.

Shri Kashi Ram Gupta: The Minis-
ter has given a wrong reply.

Mr. Speaker: Then he can write to
me that jt is wrong. I will have that
looked into. But, at this moment, if
there is confrontation that it is
wrong or right, I cannot decide it.

Shri Kashi Ram Gupta: It is wrong
information.

Mr, Speaker: Order, order.
he knows the
he might
wrong.

Since
correct information,
write to me that this is

Shri Sham Lal Saraf: Supplement-
ing the question put by my hon.
friend, Shri Kashi Ram Gupta, may
I know what progress has been
achieved in basic or fundamental re-
search, which is necessarily required
for making progress in anti-biotics
and other life saving and very im-
portant drugs?

Shri Alagesan: There is the Central
Drug Research Institute under the
Education Ministry which is doing
basic research.

Shrimati Renuka Ray: In part (b)
of the statement it is mentioned:

«Under the Drugs Prices (Dis-
play and Control) Order, 1966,
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' prices of drugs cannot be increas-
ed without the prior approval of
Government.”

- Is the Government not satisfied that
it is more honoured in its breach than
in its observance? Is it mot a fact
that the prices of drugs have gone up
in various parts of the country in
spite of the fact that this Order is
there? What steps do the Govern-
ment take to ensure that the prices
do not rise?

Shri Alagesan: 1 am sorry, the hon.
Member has got a wrong impression.
In fact, I should say that while the
prices have gone up in every field,
the prices of drugs and medicines
have been pegged at the level at
which they obtained in April 1963. The
prices of most of the drugs have not
risen; they have been kept down to
that level, despite the industries agi-
tating for a higher price on the
ground that other industries have
raised their .prices and the cost of
their own raw materials has gone up.
The prices of drugs and medicines
have, by and large, been pegged down
to the level which obtained in April
1963. So far as new drugs are con-
cerned, we take care of them when
they come for licensing.

Dr. Karni Singhji: May I know if
adequate control has been introduced
in the manufacture of anti-biotics
within the country and whether as
a result of that the incidence of aller-
gic reactions has been reduced?

Shri Alagesan: Yes, I should think
so. There are adequate arrange-
ments for quality control.

Shri Joachim Alva: It is stated
that the import of drugs has been
reduced to Rs. 6 crores a year. But
have they taken into account the
remittances made by the monopolis-
tic foreign firms in India? Have
they kept a check on that? Have
they drawn up a programme to see
that these remittances will be stop-
ped and the activities of our public
sector pharmaceutical plants are
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increased so that we shall be self-
sufficient?

Shri Alagesan: Yes, Sir, there are
half a dozen foreign firms whose
capital is entirely, cent per cent,
foreign owned and they repatriate
their rrofits which means outgo of
foreign exchange. But wherever
cent, whether it is 100 percent or 80
per cent we have insisted that it
should be brought down to 60 per

cent. We have succeeded in several
cases. That will, by and large, reduce
the foreign exchange outgo in this
field.

= gommw fag @ w1 oaeE A
T arg o AR e @ fr w09 T
e FA & T o A g @ A ¥
TP FT & @ A IFF F § AA-
Zxfara AR & g K T4 qEEA w
fegr AT | TWEA @ HEEW! SA
A F gy X FgAT Wfgw faeg
Afews adm ¥ & | TW qEEN AT
¥ ar mr § St & gre # famge
o %Y & oifatie &1 & 719 T
gt w1 &Y F A faege 0% Q¥
ity FE 1 w17 fFEY ST A1 AT
feat wm@ TEfaq w@ aw 4g F19 FA-
frod & ¥z wata g fewEde a
e ¥ JwT IEE F g9 W g
fear SNt q@ qF WY TEH FB AL

Fgha !

Shri Alagesan: He seems to ima-
gine that lay people are concerned
with the manufacture of drugs and
medicines, which is not the case.
Very competent technical people are

put in charge of the manufacture of
these drugs.

Mr. Speaker: Next question. Shri
Indrajit Gupta:...Absent; Shri D. C.
Sharma. . .. Absent. Next question.
Shri Samanta. -

Shri S. C. Samafta: Question
No. 309.
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Shri Khadilkar: Sir, I rise on a
point of order regarding the admis-
sibility of this question.

Mr. Speaker: That cannot be ques-
tioned now, when it has been put
down on the Order Paper. If it had
not been allowed, it would have been
a different thing.

Shri Khadilkar: If, under the Rules
of Procedure, it is wrongly allowed. .

Mr, Speaker: I cannot decide at
this moment that it should be taken
-out,

Shri S. M. Banerjee: Your judge-
ment cannot be questioned like this.

Mr. Speaker: Is it only a precept or
the practice also?

School of International Studies

+
*309. Shri S. C. Samanta:
Shri M. L. Dwivedi:
Shri Subodh Hansda:
Shri Bhagwat Jha Asad:
Shri P. C. Boroeah:
Dr. M. M. Das:

Will the Minister of Education be
pleased to state:

«a) whether it is a fact that the
Indian School of International Stu-
dies is still denying students the
option to do research work in Hindi
and other languagee of India by
imposing various restrictions on
them;

(b) whether the School is still
insisting that, if the research mate-
rial is not available in the language
of option, students will not be allow-
ed to do research work in that lamgu-
age;

(¢) whether it is a fact that even
when research guides and teachers
in a particular language are not in
the employment of the School, the
research work is not permitted in the
School* in the language of the ehoice
of a student; and
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(d) whether the School js prepared
to mould itsel? according to the needs
of the time?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) and (b). No, Sir.

(c) and (d). The Academic Council
of the School has already decided
that English shall be the medium of
instruction, examination ang research
at the School. The Board of Research
Studies may, however, at its disere-
tion, permit students of the School
to write the thesis in any language
other than English, provided it can
find a competent supervisor and
examiners for examining the thesis in
the language of the thesis.

No case has arisen so far for the
Board of Research Studies of the
School to consider a request in terms
of the above decision.

Shri S. C. Samanta: Is it true that
one of the examinees of this institute
answered his papers in Hindi and his
case has not been considered as yet
and no results have been given out?
If that is not the reason, namely,
that he wrote it in Hindi, what is the
reason for delay in publishing his
results?

Shri Bhakt Darshan: As 1 have
already stated in reply to the main
question, no such case has come to
the notice of the authorities. If any
case is brought to our notice, we can
look into it.

Shri S. C. Samanta Is it a fact that
yesterday or day before yesterday a
sminar of this institute was held in
Sapru House and one student of this
institute was turneq out because he
was speaking in Hindi in the semi-
nar?

Shri Bhakt Darshan: I have no
information about this, but if the hon.
Member writes to me 1 will make
enquiries. .





